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.(¢) The Jute Comemissioner has not
objected to the introduction of the
scheme subject ta mills abiding by
the purchase quotas issued by him
from time to time,

(b) A statement is as under.

Statement

The salient features of the group
purchase scheme for jute introduced
by the Indian Jute Mills Association
are as follows:

1. Member mills have been divided
into six groups, each group having
a group leader. The six leaders, in
addition to discharging their func-
tions, will also form 5 Controlling
Board which will be respomsible for
the general administration of the
scheme.

2. The Controlling Board will meet
on Thursday morning of each week
to decide (i) the total quantity of
jute to be purchased in the following
week-—this will be normally expres-
sed as a percentage of the Jute Com-
missioner’'s quota—ang (ii) the maxi-
mum prices payable for such pur-
chases,

8. The group Jeaders will there-
after call the membery of their groups
together to acguaint them with the
Board's dispositions foy the following
week. It will be the responsibility
of the group leader to check, in res-
pect of each member of his group,
the quantities purchesed against the
Controlling Boards guota and also
to check the prices paid.

4. While mills will not be bound to
purchase the full amount of their
quota each week, the total quota of
the first four weeks of the scheme
must be taken up within the four
woeks, and similarly with the suc-
ceoding 4-week periods. Within each
4-week period, the yputilised quota
(it any) of the first week would be
spread evenly over the remaining
three weeks: the unutitimed quota of
the second week woulg similarly be
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spread evenly over the remaining.
two weeks; and the unutilised quota
of the third week would be added to
the fourth week’s quots, which (in-
clusive of the carry-over, if any)
woulq lapse at the end of that week.

3. The acheme started witp the
week commencing 17th April, 1987,

Silk-Weaving Indusiry in Madras

*689. Shrl Umanath:
8Shri P. Gopalan:
Shri K. Ramani:
Shri Nambiar:

Will the Minister of Commerce be:
pleased to siate:

(a) whether it is a fact that there
is a crisis in the silk weaving indus-
try in Madras State due to the non-
availability of raw silk;

(b) if so, the number of weavers
affected and looms affected;

(c) whether it is a fact that raw
silk is still being exported leading to
pushing up of prices and accentua-
tion of internal supply position; and

(d) if so, the steps taken to re-
trieve the position?

quate quantities of raw
reasonable prices.

weaving industry in Madras State
(c) There are no exports of raw

silk. The rise in prices of indigen-
ous raw silk & due to the fall in &
ternal production of raw silk in }
due to unfavoursble seasonal condi-
tions and also dupe to shrinkage in
imports because of high cost of im-
ported raw silk.

(d) (i) QGovernment of Mysore
have been requested by the CentralF
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.Silk poard not to increase prices of
fllature raw silk released by the
State Government.

(ii) Government of Jammu and.

Kashmir have agreed to supdly
20,000 lbs. of Kashmiy fllature silk
exclusively 1o actual users and manu-
facturing exporters on the recom-
mendation of the Central Silk Board
at fixed prices.

(iii) A proposal to import 640,000
kgs. of raw silk during 1987-68 is
also under consideration.

Supply of Cottom to Mills

*700. Shri A. K. Gopalan:
Shri P. Gopalan:
Shri P. Ramamurti:

Will the Minister of Commerce be
Dleased to state:

(a) whether it is a fact that the
Textile Commissioner has asked the
~<otton traders to give details of stocks
of cotton held by them;

(b) if so, the result thereof:

_ (e) whether any case has been
brought tg the notice of Government
of not taking delivery by the mills
of the cotton sold to them by the
traders; and

(d) if so, the steps Government
have taken in this matter?

The Minister of Commerce (Shri
‘Dinesp Singh): (a) Yes, Sir.

(b) The response to this request
Bias been very pooar.

(¢) No, Sir.

(d) Does not arise.

Tt wivrer fawre fmey
*701. oft wyrorm Yoy wroah -
oY gowrafrer o :
T TR, WA WAY NG HAY 9%
ey € yav wid fs
(*) TP g fsree o

JUNE 23, 1867
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31-3-67 & I wgAT fwre
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